ISHED Iii PART II SECTICN 3(ii) OF THE
BMZE [TE OF IND Ii;

Gaovarnment af Indig
Centrgl BDoard of Dirsct Taxes

New Dalhi, dated 25— G — ¥O

*00) L (FoN®.2617/13/86=1T3(s) In sxercise of the peusrs
nferrad bx sub—sectgnn(1) of Section 122 of the Incoma=tax
Ast, 1961 (43 of 1961) and of all sther pouers anabling it in
that behalf and in partizl modification of the Begrd's noti-
fication Ne.4331 A(F.Ne.261/23/81=1T]) dated 23,11,1981 read
with notificatisn Ne.4430 (F.N0.261/1/82-1T1) dated 22,1,1982,
the Central Beard of Dirsct Taxes hershy direct thot the
Appsllates Assistant Commissiensr of Income=tax af the Range
specifisd in Column (1) of ths Schadule belsw shgll perform
their functions in respect of all pwrssns and incomes assesasd
ts Incomsetax in the Incoms=tax Circles, Wards and/er Districts,
epscified in the carrespending sntry in celumn (2) thersef
sXcluding all persons and incemss assessed to incomaetax ever
which jurisdiction resta with Commissionsra =f Income-tax

{Appeals). :
~ SCHEDULE
v | -
8T, Rannes With — Incemsetax Circles, Uards
Ne. Hagdquarters, and Districts
v 10 ) 1. 7 ET
N 1. Appallats Assistont Commis 1. Profsssionzl Circle
asinner ef Incemetux, 2, Companies Circle=I
A=Range, Bembay. - 3, hssessment Circlee]
) 4, Bonmbay Circle,
) Be Xellared
» '{ 6'0, NeR R Co
Te Bdolo

Be Comelircle=Ill

9, Fareign Ces,Cir,I’ 1
10. Assessment CirclseIl

11. Assessment Circle=IIA

12, Estagte Duty

13¢ A=I1I Ward

14, Specisl Circls=I(nld)

15, Special Circle-II(ald)

...Q o | ' cores 2/=




- 2 v

3.

“Te

2,

Je

4.

Se

6

7.

Appaliéfs Assiaﬁant Cammis
ssisnar of Income-tox,
Be=flangw, Bombay.

appellate Assictant Commi-
Ssioner af Incoms TaX,
C Rangs, Bembeay.

Aposllgte Ascistqnt Cemmie
ssisnes of Incamsetax,
D Nanne, Sambny.

ippsllate sesistant Cemmis
ssianar af Incomsetax,
€ Rangs, Bembay

Appellate Assistant Commis
ssisnsr of Income=-tax,
F Rangs, Bambay.

nppellzte Asskéstant Cemmie
ssisner af Income~tax,
G Runge, Bembay.

Filmn Cirole,
Cas.Circles-]III
Fareign Ces,Cir.~II
assessmant Cirels=III
Assassment Circle=IIIA
A=l tard

A=II Lard
Cas.Cirocle<lV ‘
Asses-mant Circle=IV
Assassment Circle=IVA
Tsust Circlm

B.I Ugrd

Bel I \Jari

Evgouss Circla I
fvgcues Circle II

flagkat Warsd

Campanisa Circle IV
Assessment Circle IV
Asssssment Circlus IV(A)
A V Uard

BeIII Uard

Cempanies Circle ¥
Farsign Sectien
Asssssment Circls ¥
Assmssment Cirels V(A)
AdIV Ward

D I Ward (IT0s = 1st,3rd
Ath, th, 7th, 9th,10th
11th, 16th ana 18th)

D II Uard

€ IV Ward

Asse=gcment Cirpls VYII
D I Ugrd (ITOs = 2nd,
5th, 8th,12th, 13th
1ath, 150 & 7th)

Sgleries Branch II
Szluries Branch I
TeDeSe

BeSeDe (Eﬁat)
Assusemont Cirels X

GCA Ward

o2 aDe (SDUth)
Asstt, Circle IR
BeSele (Msat)
Survay Circls I
Survay Circlas II

st OPOns 5/-




‘_

€
o i,

ssionay of Incomsetsx
H Haghge, Bombgy

gsiogner of Incommetax
1 flgnge, Bombay

galenar of Incomestax
J Range, Sambay

11.
ssiansr ef Income=tgx
K Rgngs, Bambay,

12, Appellate Asaistant Commie
ssigner af Incame=tgx
L Rangs, Bambay

Appsllgte Asatt, Commie
esisnsr of Incomsetgx’
Central Range, Bombay

Appollata Assistant Conmie

Appsllats assistant Commie
Appellate Assistant Conmie

Applllatl Aasiatani Comniw~

1. The 91d Survay Circle I
Joabaye

1« The 9id Surysy Cirnle II
Bomubay,

’0 G Uarg
2. Bu3eDe (Nerth)
3¢ & Uard

Vo €111 UWard
'ZQQCQJ Ward

1e¢ CoIl Ward

2. CoV Yard

3. ASBTT,. Circle VIIX
4, Asstt, Circle X1

Se hssit, Cirels XIIN®

%! A1l Centrgl Circles in
fenbay.

Uhereas the Incéms Tux fircle, Werd or Oistrist or part
theresf stands transParred by this Netificetion from one AL

ge anothesr \.Ad . goposals arisin

g out of the gssessmants msda

in that Incame Tex Circls, Ward er District sr part Shrasf gnd
ganding imnsdiately bsfars the date of this natification befare .
16 Asalo Pram whom the circlefdard/District is transferrod,
shall, from ths dats this Notificatinn tgkas e’fact, D3 transe
farred to and dealt wldth by the Appellagte Js«istgnt Cemmissioner
of the Range te whom the ssid Cire @y Ward of Distvicy ar part

thercsf is trunsferrad,

This fHstifieation shall tgke effect from 1.7,1986,

o

N . .
- epy tate
[ ]

Te

The Managsr,

Gavt. " Indiz Press
Mayapuri, New Dslhi,

e

g
“(Sursnder Paul)

_ Under Sscoretary ——
Centrgl Begrd 9? NDirect T
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‘-f’ gﬂi}’tﬁh

'?m €hi@f cmisamnar af Imam-tmt Eamhay

2. Commigsicner of Incomsatax, t:nntral-} Pombayel

T 3. The Rec ist:r;: Income-tax Appellte T:immai,a‘mhay
o e ReDaX (RSEP) B
T By AdVI/E LD Sectionsl :
G ITCC Sectien (2 w;ai

uuutm, New Dalhle

7+ The Joint Secratary & Ln al ﬁﬂuisn, t‘!inzatry of i.au,
shanim. ahman, mw ﬂnxh M R

(Sm!ehr 93{-:1)

- irider Secretgry

r _fi;:ﬁmtm). feard of Direct Texss |
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